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Order of The Tribunal 

  Learned counsel for the applicant submits 
that he has filed a withdrawal memo along 
with the order dated 10.1.2019 modifying  he 
transfer order. Therefore he wants to 
withdraw the OA. Memo is allowed. 

 

Mr.S.Mohanty, learned counsel for the 
respondents is present. 

 

The OA is disposed of as withdrawn. No order 
as to costs. 
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